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(b) 12 so, the action taken in this
Py

The Deputy Minister of Home
Affaire (Shrimati Alva): (a) Yes:

(b) A post of Assistant Commis-
sioner for Scheduled Castes and
8cheduled Tribes for this region has
been created and un officer has been
appointed to it.

Bhri Siddiah: May I know why
there was enormous delay in creating
this region and appointing an officer?

Shrimati Alva: There was no
enormous delay. As soon as it came
to our notice and the demand was
made, we have appointed this officer.

Shri R. B. Arumugam: May I know
whnt are the functions of Regional
for Secheduled Castes

and Scheduled Tribes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Their functions are to assess the pro-
gress achieved in the implementation
of the development schemes for the
welfare of Scheduled Castes and
Scheduled Tribes included in the
Becond Five Year Plan.

Shri Thimmaiah: What is the exist~
ing number of Regional Assistant
Commissioners, and may I know how
many of them belong to Scheduled
Castes and Scheduled Tribes?

Shrimati Alva: 18 are there just
now, but I have not got the informa-
tion for the second part of the ques-
tion, how many belong to Scheduled
Castes.

Shri B. 8. Murthy: May I know
whether any more regions are to be
created?

Shri Datar: There will be in all 16
offices of Assistant Regional Commis-

sioners corresponding broadly to
the areas of States.
Mr. Speaker: The hon. Member

wanted to know whether any more
are to be created.

Bhrl Datar: As present we have
only ¥ and there will be 18 after a
few months.
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Mr. Speaker: So there will be an
increase of 7.

8hri Palantandi: May I know whe-
ther any reports are received from
the Regional Commissioners, and
whether the Minister would be
pleased to place them on the Table
of the House?

Shri Datar: So far as the report is
concerned, a report is given by the
Commissioner for Scheduled Castes
and Scheduled-'l‘rlbes under whom the
Assistant Commi work. That
report of the Commnissioner for Sche-
duled Castes and Scheduled Tribes is
presented here.
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Mr. Speaker: Hon. Ministers may
know that I do not insist upon
Ministers, who have not yet got
accustomed to speak and make them-
selves understood In Hindi to answer
questions in Hindi. They are at
liberty to give their snswers in Eng-
lish.
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Shrimal Alva: 1 can read it in
Hindi also.
Acharya Kripalani: We do not
uaderstand the English of some of
them.

Dr. Ram Subhag Singh: There are
quite a number of Members who do
not understand English at all,

Mr. Speaker: There are also a num-
ber of persons who do not understand
Hindi.

Shri Sinhasan Singh: It these
Ministers, who do not know Hindi
and who try to speak in broken
Hindi are not allowed to speak that
much Hindi, how will they be able
to pick up Hindi? (Interruption).

Shrimati Alva: I shall read the
smswer in Hindi.

Mr. Speaker: In Engli¥h.

Shrimati Alva: (a) and (b). A
sum of Rs. 4:75 lakhs was sanction-
ed last year for 7 multi-purpose
development blocks in tribal areas of
former Madhya Pradesh, Rs. 2.25
lakhs for the two such blocks in form-
er Madhya Bharat and 0.87 lakhs for
one block in former Vindnya Pra-
desh, as asked for by the State Gov-
ernments concerned, in addition to
what they might have got for these
blacks from the Ministry of Com-
munity Development. Information
relating to the other part of the ques-
tion is being collected and will be laid
on the Table of the House when
received.

Shri Jangde: May I know whether
a seperate pattern of schemes is being
worked in these Community Develop-
ment areas altogether different from
the ordinary community areas, and
whether the persons locally educated
and have got local training are pre-
ferred, or, other persons are prefer-
red?

Shrimati Alva: Slightly different
patterns are executed in these new
development areas,

Shri Jangde: May I know what has
happened to the scheme in which
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Re. 27 lakhs are fo be spent in =a
particular project in the

Tribe area and whether any such
scheme has been opened in the new
Madhya Pradesh?

Shrimati Alva: This scheme itself
is out of this Rs. 27 lakhs which the .
hon. Member referred to.

Shri B. 8. Murthy: Arising out of
the answer of the Deputy Minister,
there seem to be three different
schemes worked in these areas—one
from the State, one from the Home
Ministry and the third from the Com-
munity Development Ministry. May
1 know whether there is any co-
ordinate scheme for the wholesorme
welfare work among these tribes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): The
hon. Member has not understood the
question properly. So far as the
interests of the Scheduled Tribes are
concerned, these schemes are ordi-
narily those which are worked by the
State Governments. But in the tribal
areas there was a desire to have an
intensive development in respect of
certain matters which concern the
tribal areas. Therefore, in co-
ordination with the Ministry of Com-
munity Development, Government
have decided to have 43 intensive
development blocks—multi-purpose
project blocks—in tfibal areas. They
cost in all Rs. 27 lakhs, a portion of
which is borne by the Ministry of
Community Development and the
other by the Ministry of Home Affairs.
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